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iha. Bal Act, 1994 by the State Government 
of Uttar Pradesh has be challenged in Ihe 
Allahabad High Court, Luc-know Bench. 
The matter is subjudice in the Court. 

Loss 0/   Bombay   Blast  case  papers 

106. SHRI K. R. MALKAN1: Will the 
Minister of HOME AFFAIRS be pleased to 
tate; 

(a) whether Government has seen the 
Indian Express report of 28.9.1994 that 
some important Bombay blast case papers 
have been stolen; 

(b) wheiher responsibility has been fixed 
for their loss; and 

(c) whether any remedial action has been 
taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
RAJESH PILOT): (a) to (c) Government has 
seen the Press Report. As per information 
furnished by the CBI, on 21.9.94, the personal 
brief case of the Addl. Legal Adviser of CBI 
was stolen from the car being used by the 
officers in Bombay. The brief case largely 
contained personal effects of the officer. 
Some copies of the Bombay blast case papers 
which had already been supplied to the 
accused persons facing trial in this case were 
also in the brief case. No original paper of the 
case was in the brief case. The loss of copies 
does not in any way affect the trial of the 
accused. 

 
1991  Census 

108. SHRI PARMESHWAR KUMAR 
AGARWALLA: Will the Minister of HOME 
AFFAIRS  be pleased to stale: 

(a) what is "the populatio of the country as 
per 1991 census; the figures State-wise; 
(a) what is the percentage of population   of  

Bihar  to   the    tottal   population '     of India; 
and 
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(c) how does it compare with the 
population of other States from 1947 
onwards; the figures in totals as well as 
percenttages? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI P 
M. SAYEED): (a) The population of the 
country and all States/Union Territories as 
per 1991 Census is given in  the  Statement-I   
(See  below). 

(b) The percentage of population of Bihar 
to total population of India (including 
projected population of lammu &  Kashmir 
where  1991  Census was not 

conducted) as per 1991 Census is 10.21. 

(c) The first census after the independence 
of the country was held in 1951. No census 
was conducted in the year 1947 and as such 
the population figurei for the country and 
States/Union Territor ies for the year 1947 
are not available. The population of India and 
other States/Union Territoires and their per-
cetuages to total population of India for [he 
years 1951, 1961, 1971; 1981. and 1991 are 
given in the Statement— (See   below). 
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